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ORDER(Oral)

Per Ms. Bidisha Banerjee, JM:

Mr. J. P. Gupta, Id. Counsél replacing Mr. C. Sinha, ld. Counse! for applicant
submits that order of the revisional authority has been issued and the same is
brought on record. He wishes to withdraw the present OA and file it afresh.

2. Accordingly, the OA is disposed of as withdrawn with liberty to thé

applicant to file afresh.

(Dr. Nandit;a_Cﬂattérjee) (Bidisha B'ane;jee)
Member (A) Member (J)
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